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11.11 hrB. 

RAlLWA Y BUDGET-GENl!:RAL 
DISCUSSION-<Ofttd. 

Mr. Deputy-Speaker: The HOUN 
will now take up general di9CUssion 
of the Railway Budget. We han rot 
2 hour. and 10 minutes. How lon, 
will the hon. Minister take'? 

The Minister of Railway! (SlIri 
Jarjlva.n Ram): One hour and fifteen 
minutes. 

Mr. Depa~Spea er: Shri Prakash 
Vir Sha.tri. 
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Mr. »epatJ -Speaker: Sbrimatl Da 
Palcboudhuri. Shri Sm\Inl 

Aa Boa. ....... : ShrimaU Da 
Palchoudhuri la here. 

Mr. DepatJ-8peaker: She doea DOl 
stand up. 

8hri 80maDi r06e-

Mr. DepuiJ-8peaker: If he i8 
r.eluctant to begin, I shall call another 
hon. Member. 

Shrl Somani (Dausa): No, no 

Mr. Deputy-Speaker: Why doe. be 
not begin? 

Shri Somani: Mr. Deputy-Speaker, 
the Railways are our greatest 
national undertaking. Their record 
of achievement durini{ the one decade 
ot our planned programme 01 
economic development has been quite 
impressive and remarkable. I would 
also like to associate myself with the 
tributes that have been paid to the 
achievements ot the Railway Minia-
try. In this connection, I would only 
like to draw the attention of the 
Railway Minister to the reference 
made by the hon. Finance Minist.r 
to the dynamiogm in our national 
economy. I hope the Railways will 
take note of the magnitude of the 
task with which they are faced in 
view of the dynamic growth in the 
various sectors of our economy. 

Without in any way under-ratin, 
the achievements to the credit of the 
Railway Administration, I should lik. 
to draw the attention of the Railway 
Minister 10 certain diaquieting fea-
tures, especially to the bottle-neck 
in regard to the transport of coal to 
the varioUs sectors of our industries. 
Shortage of coal is being felt tor 
quite a considerable period now. It 
is ~gretta le that there leenu to be a 
lot of lack ot coordinaUon betweeD 
the Ministry of Steel, Mines and Fuel 
which controls the production and 
diatribution of coal and the K1niJtlT 
of Railways which controls the mo~ 
ment. 

'lbe hoa.. RailW&7 IIInister RD4 .. 
0Wrman of. th. Railway Board h ... 
IfveD eertaiIlltatemctll that., tar • 
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the Rail .... y. are concerned, th87 ha .... 
fuI:ftlled the targets of movement of 
eoal wbieh were allotted to them under 
the Second Five Year Plan. 

11 bra.. 

In thiJt connection, attention may be 
drawn to the over-all shortage of 
about 8 million tons, which the Rail-
way Minister himself haa admitted, in 
the fulfilment of the physical targets 
assigned to the railways under the 
Second Plan. The Railway Minister 
!las given certain rea.ons for this over-
aU shortage. Of course, one can un-
deetand the reasons of the strike and 
the floods, which could not have pos-
sibly been forseen by the railways, but 
the Minister has also referred to the 
ahift in the pattern of the movement 
of traffic. As late as last year, the 
Railway Minister had promised the 
fulfilment of the over-all targets of the 
Second Plan, and I do not think there 
has been any sudden shift in the pat-
tern of movement. The shift hal been 
there during the period of the Second 
Pl.n, and naturally when the Minister 
,live a definite assurance last year 
that the over-all targets would be ful-
&led, I hope he had that change and 
&hitt in the movemen t of trafftc fully 
in mind. 

Moreover, there are also certain 
other figures which clearly show th.t 
the railways have not been able to 
tulftl even the targets which wen 
accepted by them. For Instance, the 
railwaYl had agreed to mOVe 5,030 
wagons every day from the co.l ftelcW 
ot West Bengal and Bihar, which pro-
.uce about 80 per cent of the country'. 
~l, but their actual performance even 
in JanU81')' last ... only of the order 
of about 4,700 wa,ons every clay, 
which shows a short-faU of 300 wqona 
every day, even compared to their own 
prombe. Of coune, the requ1rementa, 
110 tar as the coal Gelds are coacemed. 
are much tarter. 

The Railway :HinlIteT h.. mted In 
Ida IPeeCh in the Rajya Sabha that 10 
lang u coal is a eontrolled eommodity, 
IIbortaCe is bound to be felt ill OM 

State or the other, or in one industry 
or the other. I do not think it will 
be correct on the Part of the Railway 
Minister to take that plea Inumuck 
as there is • threat of curtailment ill 
coal production limply because of the 
fact that the railways are not in a 
position to move the accumulation at 
the various collieries. Therefore, th. 
question of shortage of coal, or the 
regulation of the movement or distri-
bution of coal by the Ministry of Com-
merce and Industry, does not at all 
come in the way of the railways In 
catering fully to the needs ot the 
various industries. The Commerce 
and Industry Ministry have clearly told 
all the industries that they are pre-
pared to give full and adequate allot-
ment of the requirements of each and 
every industry, and that it is the bot-
tle-neck in railway traruport that w 
coming in the way. I do not, there-
fore, think that limply because coal fa 
a controlled commodity, there is anT 
justification to come to the conclUllon. 
that so long as It is controlled,. . • 

Shrt 18I'JIvan Ram: Will the hon. 
Member read the entire sentence and 
not only a portion of the aentence ill 
my speech? 

Sbri 8omaDJ: The Railway Miniater 
says, so long as It is controlled. 

Anyway, I would ~aUy like to 
draw the attention of the hon. Mlnl.-
ter to the need for co-ordination amon, 
the various Ministries. He has hlmaelt 
stated the other day in hil reply, the 
various proposals which are under con-
sideration. There is scope to increue 
the transport of coal by coutal 1hJp-
pin,. There is also ICope to divert 
lOme of the power housN or lndlUtrial 
units to the Wle ot furnace 011 inI~ 
of coal. There Is also 1C0pe to do • 
little more transport of coal by ro.4. 
All these measures are not of a charac-
ter that they could not have beeQ 
taken all these month. when we have 
been faced wlth shortage at eoeL 
Urwent .tepa could have been taken 
le'Veral months aJ'O when the coal 
mortqe due to traMport dJJIlcuJtj' ..... 
am reau.ed, when our .teel projeet. 
were faced with &eute ,bortace .. 
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coal. 1 do not see the slightest justI-
fication for delay in implementing 
these intentions. These measures can 
be taken and implemented quite ex-
peditiously if only there is proper eo-
ordination between the Railway 
Ministry and the Ministries of Steel, 
Fuel and Oil and Commerce and 
Industry. Alter all, so far as the re-
placement of coal by fuel oil or the 
transport of coal by other means of 
transport is concerned, the question of 
increase in the fuel charges arises, and 
to that extent the Ministry of Corn-
merce and Industry has to look to the 
question Of commodities whose prices 
are controlled by certain formulas. 
But I do not think this is a problem 
which cannot be solved. With proper 
appreciation of all the factors involv-
ed, it should be possible for a co-ordi-
nating committee to take all these 
measures so far the elimination of 
this bottle-neck is concerned. I feel 
that this is a national problem. Many 
industries in various sectors are suf-
ferin«. Production has been adverse-
ly aftected. If a proper assessment is 
made of the loss that the national eCO-
nomy has already suftered, I have no 
doubt that it will be quite terrific. 
Therefore, the solution of this prob-
lem does not brook any delay, and it 
is high time that the various Ministriel 
concerned in the distribution of coal 
and its movement took urgent mea-
.ures to ensure that our programme of 
industrial development is not in any 
way adversely affected by these bottle-
necks. 

The measures Teferred to are only 
short-term ones. Alter all, the n~ed 
to expand our railway transport faci-
lities to an extent which will keep pace 
with the dynamic growth of other see-
ton Of the economy cannot be too 
atrongly emphasized. I am glad the 
Railway Ministry is already takin, up 
the question with the Plannin, Com-
mission SO that the allotment to the 
railways during the Third Plan are 
auitably increased and readjusted, so 
.. to ensure that thea.: bottle-neets are 
DOt allowed to recur. After all, the 

developments in the other sectors are 
of no use if the railways are net able 
to cope with the rise in the trafIlc 
which such developments are bound to 
generate. 

Then, 1 would like to refer to the 
operational efficiency of our Tailways. 
It appears that the railways have not 
been able to take the necessary mea-
sures to improve efficiency and pro-
ductivity at least to neutralise the in-
crease of incidence in the cost arising 
out of the implementation of the re-
commendations of the Pay Commission 
or other factors. The proportion of 
working expenses to gross revenue 
traffic receipts is as high as 81' 89 per 
cent. The ordinary working expenses 
have registered an increase of 36' 2 per 
cent during 1959-60 over 1956-57. AJJ 
against this, the increase in gross tra-
ffic receipts during the same period is 
only 33.5 per cent. My submission is 
that according to commercial standards, 
it should always be the endeavour of 
any big commercial undertakings to 
continue to explore the need for in-
creased efficiency and improved pro-
ductivity techniques in order to ensure 
that at least a part of the increase in 
the incidence arising out of the vari-
ous factors is neutralised I think the 
Railway administration has not been 
able to keep the increase in working 
expenses under control by the adop-
tion of these better efficiency and im-
proved productivity methods. Thia 
matter assumes UTgent importance 1D 
the light Of the hon. Minister's refer-
ence to the freight structure. 

It is all right to give ligures to show 
that the increase in railway freight 
here has not been as much as in lOMe 
other countries, but. after' all, we 
should not forget that our railWll)'B 
aTe not a commercial undertakin, ill 
the sense that priority has to be liVeD 
only to the earning. of the railway-. 
Alter all, they are makin, a vital eon-
tribution to our naUonal econcml7. 
and they are meant to serve the broad 
naUonal inteTeSts. to promote ec0no-
mic development both ill die ~ 
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tural and industrial fields. Therefore, 
I see no justification far any approach 
which will take only the cost of trans-
port into consideration. The greatest 
consideration before the railways 
should be to see that the railways 
assist the growth of development in 
our industrial and agricultural sectors. 

So far as coal and many other com-
modities are concerned, dUTing the 
Second Five Year Plan, there have 
been increases in the railway freight 
structure as many as four times, and 
I think that. if anything there is every 
justification to review the freight 
structure in a downward direction .0 
fur as the export commodities are con-
cerned. There are instances where 
evC'T\-though cl'rtain reductions have 
been recommended by the Ministry of 
Commerce and Industry. the Railwa) 
Board has turned down these recom-
mendations and have not come for-
ward to imp): ment the recommenda-
tions which would have meant the 
promotion nf the e port.~ of many of 
OUT ('ommoditj('~. 

So. my submission is that the over-
all consideration of the freight struc-
ture policy of the railways should be 
to serve the interests of our nalionDl 
economy, and especially, so far as the 
promotion of our export!' is concern-
ed, the railways should always be 
prompt and expeditious in di~inl 
of an;'o' representations that arc made 
to them from time to time in regard 
to the movement of certain commo-
dities which are of vital interest to 
our export trade. I do hope and trust 
that the railways will follow a very 
progressive poli~. a policy of deve-
lopment of the national interest. 10 
far as their freight structure u con-
cprned. 
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~~ ~ m~ ~.,.~~ 1ft 
,"~"' i t 

~ if 1l. m ~r~ ;it ~ 
~C i",~ui) if; ~ ti ~i '  W j I 
~ f<n1T1T ~rt ~ ~~C! ~e~ Ifil ~r 

i ~ ~~  ~..: \~  f: (R if ~ tiT ~m 
~('I  ~ I 

Sbrt Joachim Alva (Kanara): I am 
very grateful to you, Sir, for ,lviD, 
me a chance this year also. I want to 
speak about a rail link for Karwar. 
It has rather become a hardy annual. 
As long as there are districts in India 
which are not covered up by railway, 
we shall certainly voice our demands 
on behalf of our people. 

The west coast railway link plan 
has bC'cn completely neglected. It hRI 
I'ntercd the mind of neither the Rail-
way Board, nor the Railway Minister 
nor the Planning Commi3sion. 
Nothing is being done about the west 
coast railway. The east coast of India 
is fairly sufficiently covered by ·rail-
way in the sense that from Calcutta 
to Madras and from Madras to 
Tirunelveli one can /l0 accross through 
railway as near the coast as possible. 
But here is a richer part of the coast 
of India right from Cochin to Bombay 
which has not been covered up by 
railway. In this respect, we are in the 
18th century mind and 18th Ce:llury 
planning. The planning of the reiJ-
ways has not yet gone forward at all, 
always on the ostensible plea that 
there is no money. But I am BUrl! the 
railway officials have not taken care 
to travel along this route to ftnd out 
the worries of the people there. 

As regards Karwar, as I told you 
on the last occasion, we have got the 
wealth of the Jog Falls, the second 
biggest waterfalls of the globe. Then 
we have timber in profwlion, ot the 
highest quality, which we supply to 
the Western India Match Factory. We 
have got manganese. We have Jot 
terro-mang.n~ factory in Dandell, 

a Town which is going to turn out 
into a vest industrial town of the 
land. Lalbhai Patels, manganese fac-
tory is one of the largest in India. 
Then We haVe the West Coast Paper 
Mill, with which my esteemed frteDd, 
Shri Somani, is connected. That \s 
also one of the largest and most up-
to-date factories of Asia. Then there 
is Vissanjis India Plywood Manufac-
turing Factory, the largest unit of 
South India. All these are concentrat-
ed in my constituency. Dandeli was 
just a small forest; it was not even 
a village. Nobody even dared to enter 
it 30 years ago. But it has already 
three of largest industries of South 
India congregated there. 

But what is the position of the 
railway from Dandeli to Alnaver, 
where in thl'y have to move goods 
less than 17 miles? They cannot 
spend half a crore of rupees and 
make the track strong, not only the 
track strong but also the rail 'tron" 
with the result that the /loods cannot 
be moved and the people are put to 
great inconvenience, in going from 
Dandeli to Haliya-Haliyal is an-
other important Centre-and to 
Alnav('r. The Railway Board asked 
them to guarantee that th(' goodq 
would not be moved by molar 
but only by rail. How ean one 
rationally give a guarantee like that? 
Certainly the industries will move 
their goods as qukkly as they can by 
rail, failing which they will move 
them by motor. But the Railway 
Board says, 'No, do not move the goods 
by motor'. This is making an Jmpo.-
sible demand. Everything must be 
judged by natural limits and by rul_ 
of proper end 'air justice. 

All regards Karwar, it it also a 
great tlshing centre. Almort all the 
fish that goes to Bombay ,oes from 
Karwar. Karwar b one of the 
wealthiest .pots of nature In India. 
A.1 I told you on the last (){'Calion, It 
hal one of the best harbours ot the 
world. PMt Ta.ore writ" admiringly 
about it in hi' autobiography It we 
spend less than RI. , CI'01?l, we can 
make the port ot Karwar perhaPi 
one ot the bert DOrta In the world. 
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Wc just need two or three crores of 
rupees. On the other hand, on the 
Mangalore port they want to spend 
Rs. 11 crores, to build it into an a11-
weaUwr port. 

Shrl Acbar (Mangalore): He may 
ask for the development of Karwar, 
but not at the expense of Manga-
lore. 

Shri Jaochlm Alva: We are going 
going to spend Rs. II crores there 
where the problem of sand and silt 
will be thcre. Then again there is 
the question of the Mangalore-Has-
san railway. Here is a booklet 
issued by the Mysore Government 
supporting the casc of Mangalorc as 
a major port written by Shri Radha-
krishna under thc auspices of Gov-
ernment of Mysore. It contains a 
verv revealing fact. I want to 
know why the Planning Commission 
and thf' Railway Board do not take 
note of these things. It says: 

"Next to Bihar. Orissa and 
Madhva Pradesh, Mysore contains 
the I~rgest reserves of iron are of 
the richest quality". 

hi~ has about 66 pel' cent Iron 
content. Of thi~. Bellary alone has 
got an estimated reserve of over 
1,000 million tons. Seven other dis-
b'ids in Mysore State have gOt less 
than 254 million tons. Bellary has 
t" convey that iron are either 
through Mangalore or through Kar-
war. It is stated: 

"About ): 5 million tons be-
Ing presently mined and moved 
to various ports. Of this. the 
share of Karwar is about 1 lakh 
tons. If rail link between Kot-
tur·Harihar nnd Hassan.MaT\Ra. 
lore Is provided, deposits will 
be within 320 miles of Manp-
lore port. Provision at Hubli-
Karwar 1 rail link will make 
the!!e deposits come within a 
c!lstance of 200 miles of Kar-
war port", 

Here are people who are planninl 
for a railway of 320 miles, but will 
not think of planning for a railway 
of 200 miles. I want to know by 
what stretch of mathernaLcs they 
want to tilt the balance in favour of 
Mangalore. The Hubli-Karwar line 
will involve only 200 miles of rail-
way wherE~as the Hassan-Mangalort! 
line will have to go 320 miles. Even 
stretching the Rail link from Talguppa 
to Sirsi will be thirty five miles. 1 
do not know how they are going to 
find the money for the extra 120 
miles. 

We are grateful to the present 
Railway Minister for giving us tele-
phones when he was Minister of 
Transport and Communications. I 
hope ht· will find time in his busy 
rounds to visit Karwar and the places 
from Hubli to Karwar. The railway 
officials, of couse, have no time; they 
nrc very  very bus'y with planning-
they have no time. But I would like 
them to go along the route and be 
stranded at 2 O'clock in the morning 
as we, popular representatives are, 
with tigers in the forest. with the 
car~ out of battery, trying to cross a 
river where they may be drowned, 
and going to another place where 
they may})(' eaten up by pythons. 
'Mwse are the difficulties of the peo-
Ple ther£'. They do not complain; 
they· have no mouths to protest. 

Mr. Deputy-Speaker: But the han 
Member has encountered all that. 

Shrl Jaochlm Alva: Yes, Sir. I 
have encountered more than that. I 
have escaped death thrice. On one 
occasion, when we were about to 
cross a river in the rainy season m 
early mornIng in July, we said: 'Does 
not matter if we are drowned; at 
least there will l>E> a bridge over the 
river'. 

These are our dit8culties. I would 
like-to ask the Railway Board om-
clats it any ot them have ever ,one 
across ~t area. 
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They go as far as is possible wher-
('vcr the saloons are provided. They 
do not know the difficulties. They do 
not have even a file on Karwar in the 
Railway Board. (Interru.ption). They 
are all 18th century and 19th cen-
tury files and not even 20th century 
files. These arc ~he difficulties. 

We want a railway line. They say 
there is no port. And, if we want a 
port they say there is no railway line. 
It is a very VICIOUS circle and this 
vicious circle has got to be broken up 
. '·omewhere at one point. 

It is high time that the Railway 
Minister, who has been very sympa-
thetic to our claims-he has got a 
large heart and will surely over-step 
all these consideration-should see 
that justice is done and that we get 
a railway line. 

Shrl Ja,jh'an Ram: I am thankful 
to the hon. Members who have taken 
part in the debate on the Railway 
Budget. Nearly 50 hon. Members or 
the House have participated in the 
debate; and from all sid('~ there has 
been general appreciation of the work_ 
mg of the Railways. I may assure the 
House and the han. Members who have 
been so kind to say encouraging 
words about the Railway Ministry 
that those praises and bouquets will 
not make Us complacent; but they 
will encourage us to devote ourselves 
with redoubled enery to the task as-
signed to the Railways. There has been 
criticism here and there and it should 
be in a big organisation like the Rail-
ways and when the task assigned ill 
colossal. There are bound to be 
lapses here and there; and objective 
cnticism will only help us to rectify 
the defed., and try to perform all the 
tasks to the satufaetion of all the 
patrons of the Railways. 

The debate can be broadly divided 
into financial, operational, staJl' 
matters. amenities and demands for 
new linea. These are the ........... . 

Shri Bra, Raj Slap (Feroubad): 
And the transport bottleneeb. 

~Ir. J)epilty-Speaker: That IS op<'ra-
llOnal sphere. 

Shri Jarjlvan Ram: Perhaps opera-
tion will includ~ bottlenecks and the 
other necks as the case may be. (In-
terruption) . 

I will first deal with financial 
matters. Shri Bimal Ghose suggested 
that there should not have been an 
increase in the rate of dividend pay-
able to the General Revenues from 
4 per cent. to 46 per cent. I am 
,rateful to him ......... . 

Shri BJmal Gh08e (Barackpore): 
The House has voted it and accepted 
it. 

Shri Ja,jlvan Ram: But the Rail-
ways have in the national interests, to 
assist the General Revenues as well, 
apart from anything else. But, all 
the merits and demerits of this were 
discussed in the Railway Convention 
Committee, and I do not propose to 
go into these details. I mention thil 
only to express my thanks to him for 
the kindly interest that h(' ha~ been 
taking in Railway financl'. 

Sometimes casual statements are 
made that for all the increase in capi-
tal there will be only a small increase 
in the dividend from .. per cent. to 
4J per cent. This l~ not a corrt"Ct 
appreciation. When the capital in-
crea!!e1!I from Rs. 1559 cron's at the 
end of the Second Plan to Rs. 2301 
cron~s at the end 01 the Third Plan 
then' will be an Increase in the divi-
dend on two count~. firstly, pm 
rata to the increaSe in cepital and 
sccundly a further increuc bl!CauJe of 
the increase in the rate of dividend. 
Thus, the dividend will incre8!le from 
Rs. Stl· 66 ("roTt"!I in the 18st year of 
the ("LlTTent Plan to about Rs. to 
cror",. in the last year of th.. Third 
Plan. 

Shri A. C. Guha referred to tht' 
ste.ady fall in the net SUTJ)IUII from 
Rs. 20 crore! in 1959-60 to an t!lltI-
matt"i R.!I. If crorell In 1160-61 and 
lind e~timated RI. 8'6 croces In 1881-
62. He ha~, proMbly. DOt studW 
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paragraph 2 of my Budget speech in 
which I have explained that the sur-
plus in 1959-60 should strictly be 
taken as being about Rs. 12 crores as 
the Pay Commission arrears of about 
Rs. S' 5 crores pertaining to 1959-60, 
are being paid in 1960-61. In other 
words, the actual surplus pertaining 
to 1\:169-60 should correctly be taken 
as Rs. 12 crores; and for the current 
yeul' as Rs. 22 crores. The surplus 
for 1960-61, would have been better 
still hut for the loss of goods earnings 
for a variety of reasons. In 1961-62, as 
I haVe explained in paragraph 36 of the 
Budget speech, the reduced surplus 
should be appreciated in the .context 
of the increase in appropriation to 
the Depreciation Reserve Fund by as 
much as Rs. 20 crores. In spite of 
this increase in the provision for de-
preciation, the surplus would still 
have been Rs. 12·5 ('fon'S if dividend 
continupd to be r!'ckoned at 4 pel' 
cent as in 1960-61. 

Shri Guha appreciated that the 
Rai1way\.~ hllvP paid their way and 
met all their maintenance, op<'rnting 
and depreciation expenditure and 
mad!' Ii sma\] element of contribution 
to th(' General Revenues over and 
above the interest charges. In fact, 
th(' Railways have contributed about 
one-third of the l'esources towards 
thl' Second Plan provision of Rs. 1,125 
crores. Actually, thl' contribution 
would be slightly more than the 
amount of Rs. 375 crores which origi-
nally was fix('d for the Railways' ('on-
tributi{lofl towards the resour('('~ of 
thl' St>cond Plan. 

I havt' to refer also to Shri Guha's 
niticism about the mounting opera-
tiona I t'xpenditur!'. A ft'w other mem-
bt-rs have also rt'ferred to this. He 
agrt'('d that th., pi'T ('apita pay of the 
staff cannot be reduced at present. 
But h~ suggested economy in the we 
of stores and in the number of staff. 
I would only draw his attention on('e 
apin to pagl' 51 of the Review in 
where it has been indicated how the 
Jncrt'aSE' from year to y~ar in the 

overall sta« strenith has more or less 
kept pace with and even has re-
mained scmewhat less than, the in-
crease in the total train miles. It is 
also obvioui that increase in our 
operating expenses cannot be prevent-
ed when there is an increase in traftic 
requirini! incurrence of additional ex-
penditure. What has been explained 
in detail in the Review is that the 
increase in staff and in o:ht'I' expen-
ses has reasonably kept pace with 
the increase in the quantum of work 
which the Railways have been called 
upon to perform. 

While a good d",1l has been done 
by way of e(,onomy both in respect of 
staff and on ston,s. I do not say that 
then' is no further scope for economy 
either lInd!'r fuel or under adminis-
trative !'xpl'nditurl' 01' stores, as sug-
gested by Shri Guha and b.y othl'fS. 

I shall devote some time to deal 
with cl'rtaill points raised by Shn 
Naushir Bhal'ucha who is generally 
w('11 :nformed but who surprisingly 
seems to who have either mis-
understood or mis-interpreted cer-
t ain figu r('s. He has referred to 
the dl'preciation provided during 
the Sl'cond Five Year Plan, which he 
eonslders inadequate. I would like to 
makl' one or two points on this sub-
jtod. On the Indian Railways we 
provid(' something more than just the 
depreciation appropriate to the origi-
nal purchasl' value of the assets. 
We makl' actually a provision which 
is adequah' in practice to replace the 
depreciat(>(\ assets at current price!! 
which are otten 3 to 4 times the origi-
nal book value. More than this, on 
the recommendation of the 1949 Con-
vention Committee We have there-
after been covering from the depre-
dation fund itself even the improve-
ment el('lnent included in the assets, In 
other word.~. the depreciation fund 
finances the improved assets which 
are acquired in replacement and that 
at current price!!. For 20 yean and 
more, a1\ replacements wbich have 
been made includin,. as e.zplained, tn-
"aUon element and th~ improvement 
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element, have been financed wholly 
from the depreciation fund which has 
proved adequate over such a long 
period. It has not had to borrow or 
find fund" from any other source. 
Th:s proves the adequacy of the fund. 
Further, looking at the matter from 
another angle, we shall be appropriat-
ing towards depreciation fund during 
the Third Five Year Plan period, !I 
figure which is on the everage about 
3' 5 pel' cent. of the capital at charge 
during the five year period. There i~ 

nothing incorrect or illusory about 
provisIOn for depreciation. Conse-
quently, the surpluses ta~en over a 
number of years are not as illusory 
as Shri Bharucha makes them out to 
l)p. HI' appeal'~ somehow to have 
got ~ome impression or at any rat!!' 
he has sought to convey the impres-
sion thlt the surplus during the last 
five years was a total of Rs. 20 crores. 
From para 7 of my Budget speech it 
would have been clear on the other 
hand that the total surplus during the 
last five years amounted to Rs. 76 
('rores. I need not deal with the 
argument whieh appears to have hfoen 
a~ed on this error. 

Shri NaWihlr Bharucba (East 
Khandesh) : I stand cor~ted. 

Sllrl Jqjlvan Ram: He has rcf('rrt'd 
to the ineome from the first clas.~ 

passenger fares and has pointed out 
that th(' l"('ceipts have not increased 
more than about Rs. 2 crores. The-
actual increa.~e in receipts from drst 
class non-suburban passenger has 
been 34 per cent. between 1955-56, 
and 1957 -6G-that is, in four yean. 
It should not be forgotten that there 
has been no cbenge in the rate!! of 
pa1l!lenger fares since 1955-56. 

I do not know why he says he is 
puzzled by the flgul'e!l in the IHl-82 
Budget for expected receipts from 
thin! class passengers. He has him-
self referred to the fact that the bud-
,etary ~eiptR include results of the 
merler of the pauenler tax from 
which collections Ra. 12' 5 crOTeS are 
to be made available to the State 
Governments. This fact then of the 
merger of the pa .. n,.r tax is the 

explanation for the expected lar,e in-
crease of the 13 crores in the coming 
year in the passenger receipts, 

13,.S hn, 

[SHRI MULCHAND DUBE ill the Chair] 

He has also eommented that the ex-
penditure on salaries and wages has 
gone up in the last 4-5 years by only 
22 per cent but the expenditure on 
fuel has gone up very much more. He 
has himself referred to the fact that 
('oal prices have been put up a num-
ber of times. Perhaps he has not had 
time to study the very detailed ana-
lysis that has been made of the fn-
creasl.' in the expenditure on fuel in 
the last 5 year~ which is to be found 
at pagl's 38-43 d thE' Revil>w that bas 
been l'irculated to the hon. Members 
on thl> performance of the Indian Gov-
ernment Railways. 

I am briefly mentioning these point. 
l>l'cause tlte question of economy haa 
lIe('n raised by several hon. Members. 
There has been a large increase 
in the quantum of Traffic and as the 
Hevie ..... brings out. the quantum or 
coal ('on!lumed increased by about 53 
per cent in 1959-60 over 1950-51 
where'sse the gross ton miles have in-
crease by 63 per cent. The improve-
ment could have b(."Cn more but for 
one factor which the Review brin,s 
out precillely-that ill the decreue 
that thl'rt., has been in the last few 
Yl'81"l1 in the supply of 1l1~le(~ted grades 
of coal to th(' Railways and the in-
erease that then· ha~ been in the 
liupply of lower grades of coal. Thi8 
is a factor whi('h naturally Increuc. 
the quantity conRumed and further,-
such i8. the preS4llt price structure 
of ('oal alllo th(' total COlt of thl' coal 
COr1J1umed. 

I want to clear another milunder-
standing which has arisen out ot the 
rccommPfldations of the Railway Con-
vention Committee reprdln, the 
dividend payable on new line. which 
have been deferred for dve' yean, 
Perhaps it is felt in 80JJIe quarWn 
that so lon, .. the line wUl not pay 
Ita W8!-, d.Jvidend will not become 
pa,ablt!. That i. not the potltion.. The 
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clarification made by the recent Con-
vention Committee does not at all 
mean this. The PO'lition is that from 
the 6th year onwards the railway must 
pay the full dividend on all new lines, 
('ven on unrl'munerative new lines. 
II, however, a line turns out to be 
remunerative and further it makes 
:something more in profit than is ade_ 
quate to cover the current dividend. 
the railways must go further and pay 
not only current dividend on the capi-
tal assets of this line but pay also 
the dividend that would have been 
due in the ir~t five years of the work-
ing of the new line but for the 
divi'l"nd deferred. 

Shrl Naushlr Bharucha: The ex-
planatory note does not say that, Even 
.on the first page you say: 

"It has also been clarified by 
the 1960 Committee that the Divi-
dend on new lines. deferred for a 
period of five years, whieh is to 
be calculated at the ratc of inter-
est chargcd to Commercial Depart_ 
ments under the recommE'ndations 
of the 1954 Committee, would be-
come payable only if th(' net in-
come of thesf' tines leaves a sur_ 
plu~ ...... " It may not leave a 
~urplus at all. 

8hrl Jagjivan Ram: wnntl'd to 
darlfy the position. I think I hav(' 
made the int('ntion clear. 

The qUl'stion has also beclI 1'1.1.' I' . 

whether the incrl'ase in the traffic has 
been commensurate with the increase 
in the capital investment of the Rail-
ways and I would like to give some 
figlIr!'s, which may be of interest to 
the House. I have recently had a 
study made of the physical assets 
utilised today for carrying each mil-
lion net tons miles of good~ per day 
as compared with thl' position just 
bf.fort' thr war and on the eve of the 
First Plan and of the Second Plan. In 
1938-39. 66 broad-gauge locomotives 
were used for hauling one million net 
ton miles of good!l per day. Today 
only 43 ~team locomotives arl' requir-
-ed by about 87 per cent but the In_ 

improvement is mainly due to the 
better utilisation of locomotives and 
ment that there has been in the trac-
tive effort. As for wagons, 2849 wa-
gons in terms of broad-gauge four 
wheelers u~ed to be for movini one 
million net ton miles of goods per day 
in 1938-39. In 1950-51 the figure was 
2304 and it came down further to 1848 
at the end of 1955-56. It diminished 
further to 1686 broad-gauge four 
whel'1ers in 1959_60. Similar impro-
\ ,'ment in the utilisation of the metre-
gauge wagons has also taken place, 
notwithstanding the great increase in 
the haulage of coal and ores with its 
significant effect on the increase of 
empty haulage in the I'e er~t' direc-
tion. 

As for running track, the traffic now 
put through, say 1000 running track 
miles of broad-g·auge. is almost 70 per 
cent more than it was on the eve of 
the First Plan and almost three times 
t.hat of 1938-39. In other words. there 
is incrcesingly better uSe of our phylli-
".I il.·:"e., of thl' lo{'omotives, wagol1:: 
tracks etc. 

Thus it is that thl' increase in capi-
tal in the 10 years of the two Plans 
proportionately less than the increase 
in traffic notwithstanding thl' great 
and inherent disadvantagl' that clfpitai 
today fdches only one third or 
(mdourth of the physical assets that it 
would OrOCIITp. bf'fnrf' til.. W:lT. A 

great proportion of the capital at 
charge of R.~. 834'.1 Crores in 1950-51 
refkcted the capital assets acquired at 
prewar prices whereas the subsquent 
addition of capital in the two Plans 
has been Rs. 727'7 crores. Neverthe-
less. as I said, the increase in tramc 
carried is more than the increase in 
capital. The railways are striving to 
improve further even on the current 
efficient utilisation of physical assebl. 
This is the correct explanation of para 
31 of my budget speech which Shri 
Nallshir Bharucha ha~ either mis-
understood or misinterpreted. 

In t~period of two Plans, the capi-
tal at charge as PN books has increee-
f'd for carrying the same trame. 'nle 
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increase in capital as adjusted for 
1938-39 cos~s come up to 33 peT cent. 
The actual increaSt' in gOOGS traffic car-
t jed by the railways is 100 per cent 
which exceeds even the increase III 
bookf'ci capital. The gross traffic recei-
pts whi.:h depend on the rates in foref' 
from time to time and are also aft'ect-
~d by an incrE'ase in the quantum of 
low-rat~·d t:'1ffir, and more so if they 
are carriE'd over long distances at a 
~t('eply telescopi(' rates, canl1lOt be the 
corrE'c! criterion to judge the utilisa-
tion of additional capital. It should 
rather be thE' incrpase in physical per-
formance whirh. as I have !>tated al-
ready, exceeds the increase in capital. 

The write-back of the cost of cer_ 
tain new lines from the development 
fund to the capital, to which also at_ 
t01ltion was drawn, has to be under-
stood in the background that this is in 
kt'Cping with the principle:; adopted 
on the 1954 Convl'ntion Committee's 
l'l'comml,ndatio:1s, tha: j" t,ha: the coSt 
of all npw lint's should be charged tn 
capital from the very beginning. It 
i, also in line with the Auditor_ 
General's suggestion for wiping off 
thi' loan by charging it to capital ac-
('aunt to thl' extent justifiable. From 
the point of view of the railways, the 
write_back ml'ans that the develop-
ment fund will save the loss of interest 
on the fund balances corresponding-
ly at the average rate of Government 
borrowings, but, on the other hand, 
the railway will pay dividend at 8 
highel' rate of 41 per cent on the 
amount transferred to capital. Certain_ 
ly, the general finances stand to gain 
by thi~ arrangement. 

Shrl Nall8hlr Bbarueha: Not Vf'ry 
sa tisfactory. 

ShrJ Jarjivan Bam: There are ont! 
or two special aspects of the financial 
results to which attention has been 
drawn. Shri Asoka Mehta suggested 
that the results of the working of 
i!'ldividual zonal railways might be in-
corporated in the budget speech. An 
attl"mpt has been made in the conctucL 
inl{ paragraph of the Rt-view which hh 
been clttulaled with the budget docu-

ments to indicate the special features 
of certain railways like the North_ 
Eastern and the Northeast Frontier 
Railway,;. The financial results of all 
the railways are givell in the ex-
planatory memorandum on their rail_ 
way budget. In particular, the han, 
Member asked why the net loss whicb 
was about Rs. 9, crores in 19157-58 011 
the ('ombined North-eastern railway 
should have practically doubled in 
1959-60 after the bifurcation of this 
railway. This llet loss is computed 
with reference to the earnings and 
expenses. The earnings of the two 
bifurcated railways together amount-
ed to about Hs. 29',5 crores in ]959-60 
against about Rs. 32.5 crores of fonner 
North eastern Railway in 1957.58. 
This difference is not due to any faU 
in traffic, but due to the fact that the 
work of apportionment ot the earninp 
attributable to other railways on 
through traffic, which was in alTl'8rs in 
1957-58 has been over taken and the 
inflation in the figure ot the North 
eastern Railway's earnings in 1957-158, 
by a corresponding reduction in other 
railway ('arnings was adjusted. Th .. 
in itself accounts tOIl' Hs. 3 crort'R au 
of th(' Hs. 10 crores. 

As regards working e pen~es, the 
expensCl'i at the two bifurcated rail-
ways, as compared to the combined 
railway, increased in this period by 
about 18 per cent: i.e. Rs. 5' 8 ('roreR by 
as against a ten per cent increa;e on 
tht' Indian railways as a whole. There 
was no a.ppreciable increase in admi-
nistrative expendlture on account of 
thlt bifurcation. but thf. special fea-
tures of repairs and maintenance ec-
coun t tor a large portion of the in-
crease in expensCli. The rea . .;()ns for 
the work 'ng expenses Increasing in 
thO' r.ase of these railways at a futer 
ra~ than on other Indian railways 
art' given in some detail In the con-
cluding paragraph or the Rrvlew to 
which J have alN'ady rrlt"lTed to. In 
particular, the mellul'e!l for .!rMlgth-
f'nin,l! certain lIectkma on the 
A.am rail-link which h.avt" been un-
dertaken since 1957-58 are re!lUltln. 
In 8Ubmntial addition to the u-
tete involvlne In tum an appreciable 



Railwall MARCH 6, 1961 Budget-General 

Di3cusrion 

additional expenditure on repairs and 
maiatenance. I want to add hawever, 
that I am not contenting myself with 
this broad analysis of the matter and 
I shall arrange for a special study be-
ing made on these two railways 
to S(.'e if thl're is scope for bringing 
down their working expenses. 

These are the main financial aspects 
that were raised here. Apart from 
them, the han. Members, when they 
BPoke raised the question about the 
various local requiremt"nts l,ike shed,; 
on platforms, expansion of goods sheds, 
amenities at the stations, whether in 
the south or in the north, etc. In the 
climate of our country-somewhere it 
i!: h(,!lvy monsoon or somewhere else 
there is scorching heat during sum-
mer-one can understand the neces-
!lity of providing sheds on platforms, 
or even providing covered accommo-
dation for the goods sheds. It may not 
be possible to provide these sheds in 
all the station:; during a short period. 
But what I propose to do is to providc 
on a programmed basis. tht, sht"d ac-
commodation at the stations, and also 
to provide the minimum am('nitil~ for 
the passenger". 

Some han. Members mentioned 
about the difficulty of drinking water 
on certain sections. Orders were issu-
ed last year to thl' rllilways--and these 
have lx-en renew<>d-that before the 
summl'r ,ets in adequate arrangemnts 
should be made at all stations for the 
supply of wholesom,f! drinking water 
and that where necessary, tube-wells 
should be sunk Or small hand-pumps 
should be provided. 

Then there is the question of provl-
.Ion of overbrldg(>S at level cross-
Ings. This ue~ion as otten raised. 
and I want to intorm the HOWle that 
ItO far as the railways are concerned. 
we are prepared to provide over-
bridges at level crossings if the State 
Govemmenbl or the local authorities 
concemed are prepared to contribute 
their share or Incur the ezpenctiture 
1leCPS!I8ry for raisin, the level of the 

road Or depressing it as the case may 
be As a matter of fact, We have ad-
dressed alI the State Governments to 
prepare a list of all the overbridge.i or 
underbridges that they will require 
on the level crossings in their States, 
to determine the priorities of those 
overbridges and to prov.ide the re-
quisite sum of money in their plans. 

Shri Rajendra Singh (Chapra): 
What would be the share of the States 
in this matter? 

Shri Jagjlvan Ram: It the hon. 
Member will try to understand what 
I am saying, he will find that it js 
very difficult to fix any percentage. 
What thi' railways are to do 
IS, to provide th'~ bridge, while 
what the State Governments or 
the local authorities are to do is that 
tht"y should provide the approach 
roads. Therefore, there is no fixed 
contribution. In rural areas, the cost 
may lx' a nominal one, in urban areas 
or in big cities. their cost may be 
perhaps several times more t,han what 
it would cost the railways. 

But the proposition is vt.'ry simple. 
Some friend,.; raised a specific ques-
lion about overbridges whether in 
Punjab, Madras or elsewhere. But 
this is thp one principle. As soon as 
the Stale Government or the local 
authority approach the railway, they 
have to fix the location of the over-
bridge to be constructed ... 

ShrlmaU ParvaUU Krishnan (Coim-
batore): Where the overbridge is at a 
point where it has to croS3 a national 
highway. would it be thp responsibi-
lity of the State Government or the 
Central Minist.'y? 

Sbrl Jacj1VaD Ram: Where a national 
tiona I highway crosses, it will be the 
Trilnsport Ministry. Thf' hon. Membel" 
i!l ortunat~ in that. 

SIui Cblataaoal PaIlIrrahi (Puri) : 
What about others? 
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Shri "a&'jivlUl Bam: Others also 
may approach the Transport Minis-
try as well. 

Then, there were requests for stop-
page of trains at certain stations. 
There the railways are in a very un-
enviable position. People want faster 
trains and at the same time they want 
trains to stop at short distances. Both 
cannot happen. The other day some 
hon. Member was saying that he was 
not able to tour his constituency be-
cause a certain mail or express train 
does not stop at a particular station. It 
bf.>comes dift1cult at times to accede to 
all the requests for stopping a mail or 
express train, because if all the re-
quests are acceded to, the train ceases 
to be an express train. (Interruption). 
Where it is possible, the time of stop-
pages should be reduced and if within 
tha.t period, we can provide some halts 
.at some stations, we can do that. 
Again, the question is, if a request is 
made for stopping an express or mail 
train at a particular station and if WE' 
find that the traffic at another station 
is much larger, than at that station. 
then justifiably We cannot stop th(' 
train at that station and not at the 
station wh('re the traffic is larger. If 
we stop it at both place3, the train 
ceases to b{, an express or mail train. 
How('ver, I would ask the Railway 
Board to examine whatever sugges-
tions have been made and do what-
ever is possible. 

Suggestion' haVe been made for the 
introduction of additional trains as 
well. As hon. Members are aware. 
every yeQr we are Introducing new 
trains or strengthening the existing 
ones by adding more cOllches to them 
or by extt-nding their runs. AI) these 
suggestions will be considered and 
wherever it is possible commensurate 
with the availability of rolling stock 
and track capacity. additional train!! 
wil) be introduced. 

The mOlrt important aspect from the 
Members point of view was the de-
mand tor the con!l1.ruction of new ail-
way lines. I asked the Railway Board 
to prepare a list of all the railway 

lines, demands for Whlch havc b('cn 
made dn this session, It does not in-
clude the various demands that have 
come to us from the State Govern-
ments and the demands made by hon. 
Members in the past. This list relate. 
only to those new lines which have 
been proposed during the current 
discussion and it comes to 1190 
miles of metre gallie which will 
cost lUi. 108' 6 crores and 777 miles of 
broad gauge, which will ro~hly cost 
Rs. 89' 8 crores. The total comes to 
1975 miles costing Rs. 198' 4 crores. 
Roughly the demand.:; for the construc-
tion of new railway lines during the 
present discussion only come to 
nearly 2000 milps costing nearly 
Rs. 200 cron·s. 

An HOD. Member: That is not much. 

Shri JarJlvan Ram: I wish I eould 
get this amount from the Planning 
Commission. I wish that the resour-
ces available with the Planning Com-
mission will peMl1it thl'm to makE' this 
allocation. I have already said in my 
budget speech that we are consiru'ring 
undert.aking a few additional lines 
duning the third Plan period, and we 
have already approached the PJanmng 
Commission. As I have statt.'Ci. I am 
more Or les.> confident that some ad-
ditional allocation will be made to the 
Railway Ministry for undertaking 
new railway lines not yet included in 
the third Plan. More than that, it will 
be difficult to !l8Y at this stage. 

Shrt T. B, Ylttal Kao (Khammam): 
You wlll get the sanction in the Alta 
year of the third Plan? 

Shri J ... Jlvaa Ram: I am expectin" 
it to be made in the tlnrt year Uselt. 

Then, the question has been raised, 
where roads are fully developed, why 
railways should be constructed.. My 
hon. friend. Shri Alva. who has con-
veniently disappeared, was uylng 
that the railways !lilY that they 
will undertake the new metre 
gauge line from Dandeli. it tMn! 
is an ulurance trom the State 
Government that permitll tor ~d 
transport will not be 1Ibet'.lIy 
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issued. I do not think there j,; any-
thing in that to which objection could 
be taken. There is a line which at 
present belongs to the Mysort' State 
Government and which, if taken over 
by us, will require immediate rehabi-
litation. Unless we are sure of the 
profit that will be available to the 
railways, the f'ailways could not be 
expected to go and invest money in 
that. The traftk available will be 
mainly from one or two industries in 
that area. If the railways are only to 
transport the raw material for the 
industries and if the finished products 
are to be transported by motor trans-
port, surely the railways will have 
to consider whether to take over that 
line or not. I do not think there is 
anything in it to which objection can 
bw taken. 

When undertaking construct;on oC 
new railway lines, naturally the eco-
nomics of that line will have to be 
studied. What we mean by trame sur-
vey of a proposed new line is a sur-
vey to find out the traffic potential in 
that nrt'R, whether it will give 
adequate return on thE' cost of 
ihe railway line or not, whe-
ther the railway line will be remWle-
rative or not. These are preliminary 
factors which any prudent business-
man will consider and I am surprised 
that at timPs objection is taken to it 
by some Members, They want to have 
one set of ethic!; for themselves and 
another SE't of ethics for thE' railways. 
They plead for freedom 10 transport 
th(';r traffic bv any mode of transport 
they like, C~rtai~IY, you have your 
fr('edom, But, will you give the ran-
wavs the samf' freedom to some ex-
t!'n't? No. So, there ar!, two standards. 

8hrl P'raftk A.nthemy (Nominated-
Anglo-Indians) Double !!4andards, 

Sui JalJlvan Ram: YI'; double 
mndards, I was making a mention 
of this In connection with the cons-
truction of new railway lines, I have 
felt at tim~ that the railways not 
being a purely commercial or,anisa-
tion but aI!IO a utility concern, at 
tlmMl railway lines whll'h may not be 

justified purely on e::onomic conside-
rations may have to be undertaken by 
the railway. But that is another 
matter. 

In this connection, while talking of 
railway development and road deve-
lopment one comes to the question at 
coordinat;on between different modes 
of transport. Shri Asoka Mehta and 
Dr Krishnaswami made a brief· refe-
ren.ce to the interim report of the 
Npogy Committee. The Neogy Com-
mittee has made no recommendation. 
In the report what they have done is 
to pose various questions before the 
nation. 

Shri Bimal Ghose: That will come 
in the fin a I report, 

Shri Jagjlvan Ram: The final report 
wi1! come. But this i~ only an interim 
report in which they have made no 
recomm['ndations. They have only 
analysed the problem and put a num-
ber of questions so that the country 
may engage itself in thinkin.g of those 
questions. I am not gOing into the de-
tails of the inter.im report. What I alii 
saying is that in our country at prc-
,'elll there is fuII SCOPe for the deve-
lopment of all modes of transport and 
if at times the question of coordina-
tion is brought up, I feel perhaps it is 
for the co-existence of the most pri-
mitive and the most modem modes of 
transport. Because, there ,is scope for 
them. Starting from the bullock-cart 
and even the he:ldload of men and 
women and ending with aircraft trans-
port. thl"re is scope for all modes of 
transport in our country at present. I 
do not see any reason why one should 
be app:-ehensive of any competition 
betwecn different modes of tran '.poM 
if they are developed sensibly and 
rationallv. So. there is scope for 
de elop~ent of all modes of trans-
port. As I have said. in the present 
stat .. of development of our country. 
there-is !lCOpe for the bullock-cart, for 
motor transport inland transport. 
l~outal shipping. railways. everythi .... 
But one has to very objedively study 
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the question and see that every area 
is provided with one or more than one 
mode of transport in order that trans-
port difficulty does not lead to bottle-
neck in the economic development of 
the country. 

Connected with the construction of 
new railway lines is the question of 
conversion of some of the narrow 
gauge or metre-gauge railway lines 
into broad-gauge or metre-gauge 
lines, as the case may be. Thait que.,;-
tion is also constantly studied and 
wherev·er for creating more line 
capacity conversion is neceSlSary, that 
is undertaken. 

On track renewal, there is &orne 
time lag in fulfillin.g the target of 
track rent.>wals. But I am ILSsured 
that by the end of this year we will be 
able to do about 8,000 miles of track 
renewal. 

Then the question of the strength 
of the railway lines was raised, espe-
cially that from Poona to Bangalore. 
I have got all the details with me. The 
programme to strengthen or re-lay the 
line is being done on a programme 
basis. Certain sections have been re-
laid and certain sections have been 
strengthened; other sections are to bE' 
taken up during the Third Plan tor 
re-Iaying and strengthening. That ap-
plies to all other section also. As 
I said, broadly where it is felt neces-
sary that the work has to be done, it 
is undertaken. 

Some friends have raiSt>d the ques-
tion of nationalisation of narrow 
gauge railway lines and in that con-
nection one or two speciftc railway 
lines were memi ,ned. Shri Elias made 
mention of one line. 

SbrlmatJ PuvathJ KrlshaaD: Yes, he 
is noddint his head also. 

Sbri Jadina 8am: I may in10nn 
him that there are two or three typea 
of railway lines. In one cue, 1he type 
which he reft'rred to, the agreement 

is not with the Government; it is with 
the district board. At the expJry of a 
cer~in periOd tb.e di:rtrict board will 
have the option to purchase tha.t rail-
way line. The .ten-year period will 
lapse after two or three yeaTS. I am 
sure that Shri Elias will be particu-
lar to see that at the expiry of that 
period the district board gives notice 
to take over the railway. 

Shrl Muhammed Elias 
The district. board cannot 
railway.>. 

(Howra·h) : 
buy the 

Shrl Jadlvan Ram: They have to 
extend the time. Either the district 
board gives notice one year earlier 
before the date of expiry of tha 
agreement or they extend the period. 

Sbri T. B. "Utal Rao: Wherl' there 
is no district board? 

Slul J ... Jlvan Ram: Then there are 
certain railways who have agree-
ments whh us. I was looking into that 
matter and I found there are 10 or 11, 
in all, 01 such linea throughout the 
country. The period of expiry of agree-
ments start from 1962, and go on TO 

1963, 1964 like that tor different 
mil ways. So. there is timl' to 
consider whether to give notice 
to take them over or not. At preeent 
the policy has been not to waste our 
good money in taking over railways 
which are badly in need ot rehabilita-
tion. Because, I know that accordm. 
to our railway standards most of the!' 
railways we will not be able to run. 
Therefore, it is not worth spendine 
our money in taklng over thoec rail-
ways, lx-cau.>e that money can betwr 
be utiHzed in construction ot new rail-
way lioc'S, But, as and whC'n the tim_ 
comes. if on examination it ill found 
tat it may be necessary to maintain 
the railways in the intereru of the 
arca concemed---1)t>rbapll thf'J'e may 
not be other means ot tranlq)Ort in 
that al'ea-in that case, tht' Govf"M1-
ment will consider the advisability of 
takinc OVe1' the rultTOW gauge railway-
lines. 

The proposed agreement tor througb 
tral'l\c from PakiBtan to PaldJtan 
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.through India and from India to India 
through Pakistan has agitated the 
House very much. At this stage I will 
not say much about that except that in 
~on8idering the question of ratifying 
that agreement Government will natu-
rally take the feelings of the members 
of this House into consideration and 
will see that the interests of the nation 
Bre not j.copardised in any way. 

Dr. M. S. Alley (Nagpur): May 
.ask of the hon. Minister whether the 
agreement has taken place and only 
ratification remains? 

8hrl Jarjivan Ram: I am afraid, the 
bon. Member has not followed me. 
I have said "before the Government 
ratifies the agreement. So, it means 
that the agreement has not been rati-
fied by the Government. It has been 
stated several times in this House. 
more than once that delegations from 
tnc two governments met. discussed, 
t'ithcr in India or in Pakistan and 
thl'y dN'W up ('crt.ain proposals and 
unless thosl' proposals are accepted 
by the Government, therf' is no agree-
ment (InterTuptirms). 

That is what I say. It ~s a propo.>al 
by the omcia ~ which has not been ac-
cepted by the Govcrnment as such. 
So then' h; no agrccment. That is 
what I have stated in reply to a ques-
tion in tht, Hous£'. Ev('ry aspect of the 
question will bc taken into considera-
tion when either today or tomorrow 
or after S(lme time we consider the 
question of ratification of that agree-
m(V)1lt. More than that I will not say 
at this stagt', ex('ept, that the country, 
interests will always be kept 
~upreme. 

One aspe('t of the railways' respon-
!dbility in a planned economy will 
have to be apprecialro. Ordinarly peo-
plE' think that the railway!! should 
moVE' all th~ traffic that ofters. Shri 
Bharu('ha aOO thinks 90. When thE' 
country is proceeding on the basis of 
a planned ('('onomy and development. 
when WE' are having successive Five-
Year Plans it means that by and larg~ 

our production is planned--l am not 
speaking of any particular commo-
dity; but generally our production is 
planned-our distribution is planned 
and ,the means of distribution, that is, 
transport. are also planned. Our re-
sources are limited and therefore prio-
ritie; have to be fixed. We have to see 
what the size of the Plan should be 
and wha t the resources available for 
thf' Plan are. With the conflicting de-
mandg of the various interests, like, 
industry. mines, agriculture, or trans-
port viz. coastal shipping, railways, 
motor transport etc. resources being 
limited priorities have to be fixed. That 
one important aspect should not be for-
gotten while suggesting that the rail-
ways should prepare themselve...; to 
lift all the traffic that offers in the 
country. 

Shri Naushir Bharucha: Do you 
suggest that planning is faulty'? 

Shrl Jaejlvan Bam: No, I am not 
suug£'sting that planning i!l faulty. 

Shrl Nausblr Bharucha: Morf' pro-
duction and less capacity to ('arry 
m£'ans that planning is faulty. 

Sbrl JarJivan Ram: I do not know 
whether planning is faulty or under-
standing is faulty. 

An HOD. Member: Who;;e under-
standing-this side's or that side's? 

8brl JarJIVAn Ram: Of course. that 
side's. 

When resources are limited, you 
have to fix priorities. The railways 
are not in a position to lift all the 
traffic that offers in the country. 

Shrl Braj Raj SID«b: I do not think 
anybody demands that. Nobody 
demands that. But under the system 
of priorities fixed by them they must 
fulfil their target. That is the point. 
I think tbis is a matter which is agita-
ting the mind of the country. 
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Shri J&J'jlvan Ram: No, that is not 
the point. Shri Bharucha said that 
the railways should lift all the tramc. 
I say that we are not in a position to 
lift all that traffic becaUSe we do not 
haVe the resources to create the capa-
city. 

[MR DEPUTY-SPEAKER in the Chair] 

Shrl Naushlr Bharucha: All the 
traffic offered as a result of the Plan 
must be carried by you. You cannot 
deny that. If you say that it is more 
than what your capacity permits, it 
means that planning is faulty. 

Shri JarJlvan Ram: What I am 
bringing home to Shri Bharucha is 
that the first principle will be ..... . 

Mr. Deputy-Speaker: All that is said 
should be addressed to the Chair. 

Sbrl Jagjivan Ram: Yes, Sir. That is 
why I have not said 'You'; I have said 
'Shri Bharucha'. 

I was trying to explain so that the 
House may appreciate that when we 
are proceeding on the basis of SUCCel-
sive Plans, when a task is assigned to 
the railways saying that the railways 
will have to move so much of trafBc 
and when even the different commodi-
ties and their quantities are decided 
roughly, it is very difBcult for the 
railways to move all the traffic that Js 
offered. 

Now, a shortage of coal has been 
felt in different areas of the country. I 
would like to explain what the posi-
tion is without apportioning blame. 
The position is that according to the 
Second Five-Year Plan the target fixed 
for the production of coal in the la.t 
year of the Plan was 60 million tons. 
Based on a production of 60 million 
tons, the railways were to move 55 
million tons of coal. The HOUle 11 
aware that In 1958 there wu an ec»-
nemic recession. At that time a re-
appraisal of the Plan was done by the 
Planning Commilslon. Durin, the 
reappraisal of the Plan the Plannlng 
Commission felt that the production 
of coal wiD be three to four m1Won 
2089(AI) LSD-8 
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tons less than the target fixed for the 
industry. It was decided then that the 
production will be 56 million tooa. 
Based on an anticipated production of 
56 million tons of coal in the last year 
of the Second Five-Year Plan, the 
target for the railways to move coal 
was fixed at 51 million tons. ThJa 51 
million tons comprised of 9 million 
tons for the steel factories and 42 mIl-
lion tons for the consumers other than 
the steel factories but includin, the 
railways. The railways were assign-
ed the task of moving 51 million tons 
in the last year of the Second Five-
Year Plan and what I was goin, to 
inform the House is that we have mov-
ed this. 

An Hon. Member: Have you? 

Shrl J&J'Jlvan' Ram: Yes. 9 million 
tons was for the steel factories, but 
the steel factories did not require 9 
million tons. They required only 7' Ii 
million tons. 

Shrl Naushlr Bhanacha: You have 
now come to saying that the imple-
mentation of the Plan is faulty. 

Shrl JarJlvan Ram: We have moved 
42 million tons for consumers other 
than the steel factories. So far as the 
steel factories are concerned, at pre-
sent their demand is 7' 5 million tons, 
but even if it comes to 9 million tons 
we are prepared to move that much. 
That is the position. But it does Dot 
give me satisfaction to say that we 
have fulfilled OUr task when I find 
that shortages are bein, felt in 
different areas of the country. 

Then the question was raised about 
moving coal to Kanpur. I would like 
10 say that for moving coal to Kanpur 
It has to be mov.ed above Mupal 
Sarai. The capacity of Mugbal Sara! 
was tlxed. at 1900 wa,olW a day and 
we have reached that tar,et by and 
'arge. But the requirement of 1900 
wagons is not only for UP, Punjab and 
Rajasthan but it is allO fOr Central 
and Western India. What I IUD_ted 
in the other House was that 11 the 
requirements of Watern India are 
switched over from Kampn) and 
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Jharia coal-fields in Bihar and Bengal 
to Chanda and Pench Valley coal-fields 
In Central India, perhaps the railways 
will be in a better position to move 
more coal to Western India. 

Shrt Blmal Gh08e: Has the diffi-
culty arisen because what was origin-
ally suggested in the Plan for meeting 
the requirements from Bengal and 
Orissa coal fields has not materialised? 
Is that so? 

8hri Jar,lvan Ram: Shri Bimal 
Ghose got the report of the National 
Coal Development Corporation. He 
will look up as to what the planned 
production in the different coal-fields 
was and what the production in the 
different coal-fields has been. But the 
capacity of the railways was fixed at 
1900 wagons per day and We have by 
and large reached that target. But 
all the same demand has increased 
in different areas. Let us appre-
ciate that important factor name-
ly, that demand for coal has in-
creased in every area for industries. 
It is to the rood of the country that 
a number of small-scale and cottage 
industries have come up. They re-
quire more coal. Prosperity has in-
creased in the rural areas. People 
want to construct pucca houses instead 
of kutcha houses. Therefore they re-
quire more coal. But, as I have stat-
ed, with the allocation made to the 
railways and the targets fixed for them 
today, I am not in a position to move 
more than that. I am very frank with 
the House. We have to create addi-
tional capacity for movln, additional 
quantity of traffic and certain actions 
are being taken. ~ I stated in the 
other House, above Mughalsarai I 
will be In a position to do 150 to 
200 wagons more If a new line 
which Is letting ready, eeom~ 
avalla·ble, and by July I will be able 
to do more. 

The condItion in U.P., Rajasthan and 
Punjab will very much Improve if the 
.uppli61 for Western India are met 
from the Central India coalftelds. 
AgaIn, there is the difftculty In the 
IOUth. If the south could be catered 

from Singareni coalfields Instead of 
from the Bengal-Bihar coalftelds, per-
haps the Railways will be in a better 
position ... 

Shri Sinhasan Slnrb (Gorakhpur) : 
Who is responsible for the allotment of 
these coals. Instead of from Madhya 
Pradesh to Rajasthan they allot from 
Madhya Pradesh to Uttar Pradesh, and 
from Singareni to Bengal. Who is 
responsible for this? 

Shri Jagjivan Ram: '1'~c allotment is 
made by the Coal Commissioner and 
not by the Railways. I am just giving 
the factual position. Perhaps we will 
be able to do better .  .  . 

Shrl Braj Raj Singh: Sir, On a point 
of order. Do we take it that the Coal 
Commissioner is coming in the way? 
The hon. Minister has said like this 
in the Rajya Sabha, and he has been 
saying this in answer to questions and 
now also. This means that there is 
some sort of s'umbling block put by 
the Coal Commissioner and he is not 
allowing the Minister to do the right 
thing. Within one Government these 
things cannot be allowed. The country 
is not interested as to who is at fault, 
whether it is the Coal Commissioner, 
the Railway Minister or the S eel 
Minister. We are entitled to know 
why it is not being done. 

Mr. Deputy-Speaker: I would have 
allowed this interruption even if the 
hon. Member had not raised it by way 
of a point of order. 

Shrl BraJ Raj Singh: Sir, I wanted 
to know ... 

Mr. Depaty-Speaker: I do feel as 
much as the hon. Member does. Surely, 
I sympathise with him. Yes, the hon. 
Minister. 

Shrt JacJlvaD Ram: I am not blam-
Ing anybody. That is the farthest 
from my intention. 'nle on. Mem-
ber wanted to know who makes the 
allotment. I am only giving the 
faetual information that the allotment 
of wagons from the collieries to the 
consumen is made by the Coal Com-
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missioner and that the Railways have 
nothing to do in the matter. That is 
the factual position. 

Shri T. B. VUtal Rao: Only one clari-
fication. The Railways have been 
asked to move during the Second Plan 
period 162 million tons. But they are 
going to move, at the end of the 
Second Plan period, only 154 million 
tons. There is a shortfall. Where was 
it? After the reappraisal of the Plan, 
the target allotted to the Railways waS 
never brought down. 

Mr. Deputy-Speaker: He has said 
that from 60 million tons it was 
brought down to 56 million tons, and 
the share allotted to Railways was ... 

Shri T. B. Vlttal Rao: When the 
reappraisal took place the target for 
coal was lowered, but the target for 
Railways was never touched. 162 
million tons of originating traffic they 
have to move. 

Shri JarJlvan Ram: I was talking of 
coal. So far as the other traflic is 
concerned, with regard to the short-
raIl in regard to other goods traffic, 
some explanation has been given in 
my speech and in the review as well. 
Sa I am not going into that. There 
has been some shortfall and the 
reasons for that have been given. 

Shrl Blmal Gbose: Wohe!"e is it? 

8ui JaeJlftD Ram: I may inform 
the House that this question Is being 
examined at present at the highest 
level-how we can incerue te trans-
port capacity and how coal could be 
transported by all possible methods, 
whether by rail Or to short distances 
by road or by coastal shipping. This 
question i.a beln, examined at the 
highest level. 

Shri Asoka Mehta raised a qU8lt101l 
about the short-fall in the expenditure 
on the Railway workshops. There bas 
not been much shortfall, becauae up 
till now We will be apendin, nearly 
RI. 50 crores. What he referred to wu 
perhaps only the worb side. But the 
expenditure includea plants and 
machinery as well. There will be a 

shortfall of Rs. 15 crorea. That is 
deliberete. I took certain actiON in 
order to increase efficiency and greater 
utilisation in the workshop of plants 
and machinery. As a result of that it 
may not be necessary to spend the 
entire amount allocated for that pur-
pose. 

A Question was raised about the 
maintenance of rolling stock. I will 
refer the hon. Members to the Review 
that has been given and if they will 
look to the figures they will find that 
the maintenance has been quite sa'is-
factory, becaUSe the cases of failures 
have been much less. 

About research, Standard and 
Designs Organisation, I may aasure 
the House that I will see that th& 
work ot research does not .utler for 
want of funds. 

Again, some Member raised the 
point that a provision was made for 
the Railways partlclpatlng in the Road 
Transport Corporations ... 

Shrlmati Parvathl Krishnan: Before 
the hon. Minister ,oes on to that, with 
regard to this question of the Research 
and Designs Organisation we would 
like to know more about what actual 
action is taken on the work that Is 
carried out by that Department; 
because we are told only generally 'hat 
work Is being done lIomething Is being 
taken up. We want to know specifi-
cally what is the work heln, taken up 
110 that we are able to make use of 
that, because otherwise We will be lett 
In the dark. 

Slui JRI'Jlvan Bam: I will I18tlaty 
the hon. Member's curiosity. What I 
am proposin, to do Is that from next 
year, alon&' with the bud,et papen I 
will circula'e a brief note about the 
activities and achievements of these. 

81ufmat1 Parva&bJ KdIIuIM: Not 
too bi,. 

Mr. Deputy-Speaker: "Brief" does 
not mean bl'..... .. .... ...... . .. . 

Shrl D. C. Sharma (GurdaJ1)'Jr): 
She may not be there. 

Mr. Deputy-Speaker: I hope to 
those who are not here It would be 
poated. 
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Shrt JarJlvan Ram: About our parti-
cipating in the Road Transport Cor-
poration, the amount was only Rs. 6 
crores and we have up till now spent 
nearly Rs. 5' 73 crores in the Road 
Transport Corporations of the various 
State Governments. 

Shrimati Parvathi Krishnan raised 
the question of speed of goods trains. 
Without quoting figures I will refer 
her again to the Review. Perhaps she 
looked only into the figures of speed 
of goods train, and she did not look 
into the figures of train miles per run-
ning track miles. If she reads both 
the figures together, perhaps she will 
find a reply to her own question, and 
there will be no caUSe for any bewil-
derment for her. Because, it is well 
known that speed suflers when density 
increases, and if she relates both the 
figures she will find that the speed 
has not suffered to that extent to which 
ncnsity has increased. There has 
been much more increase in density 
and the fall in speed has been much 
less. Therefore, I do not want to 
quote the figures. But again I may 
assure her that it will be our constanl 
endeavour to Ree that the speed further 
increases. 

Shri Frank Anthony complained that 
there was shortage of running stal!. I 
think he is misinformed. We have put 
a ban on recruitment, no doubt. But, 
no ban has been put on the recruit-
ment of opera tin, staff. Ban is put 
only on the offtce or clerical stalf, 
peons, orderlies, and things like that. 
There has been no ban on operating 
staff. Nobody can think of putting a 
ban on the recruitment of operating 
staff because the Railways cannot 
function. He is misinformed. 

He and some other Members perhaps 
mentioned that in my Budget speech, 
no reference was made to the strike. I 
did not feel any necessity for that. 
After the strike, the matter was dis-
cussed in this House in great detail. 
After that, I thoUlht, let normalcy 
come In the Railway why should we '0 into history. Shri A80ka Mehta 
mentioned, quoting flgures of man-day 
lost in the Railways In 1958-59 that If 

DiBcullicm 
the conditions were so good how is it 
that the railwaymen did go on strike. 
It is well known that the strike call 
did not come from the railwaymen 
themselves alone. It was a concerted 
action of all government employees. 

An HOD. Member: 
strike. 

Sympailhetic 

Shri Jagjivan Ram: The railwaymen 
also joined it. As a mattter of fact, 
I have several times put this frank 
question to some of the railwaymen 
themselves. But for this Pay Com-
mission question, perhaps, there was 
nothing outstanding in the Railways 
which might have affected the relations 
on the Railways to such an eX'ent that 
the railwaymen may have been com-
pelled to go on strike. I have been 
always analysing it. Because, I have 
got, on the whole, to maintain good 
relations with railwaymen. I know 
they have fa carry the entire bur<!en 
and unless they are satisfied nothing 
could be done. I will only implore 
Members of the House not to talk too 
much of dh;satisfaction and discontent. 
In a huge organisation like the Rail-
ways, were we have more than a mil-
lion workers, some people may have 
some grievance here and there. That 
cannot be ruled out. I cannot envis-
age any stage where any man in charge 
of Railways can say that there is no-
body in the Railways who has any 
grievance. That will be impossible. 
That would be thin king of somethin, 
utopian. By and large, the relation in 
the Railways have been quite satis-
factory. 

Then, again, some of my trlends 
raised the question of victimisation of 
the strikers. I wish this word victi-
misation ... 

Shri S. M. BanerJee (Kanpur): I 
said harassment. Please read my 
speech. 

Mr. Depaty-Speaker: If that is 
objeeted. to? 

8hrt 8. M. BaDerjee: That is a vet"Y 
mild word. 
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Shri Jagjlvan Bam: This one word 
'victimisation' is one on which some 
of the trade union leaders and workers 
have to thrive. I will not say that it 
should be banned. But, I think it is 
the farthest from our intention to vic-
timise a railwayruan merely on account 
of the fact that he went on strike or 
joined the general strike. There were 
cases and the House is aware because 
a statement was laid on the Table of 
the House giving details of the objec-
tionable activities of some of the rail-
way workers who went on strike. Ac-
tion will haVe to be taken in those 
cases. Exaggerated figures are being 
given that so many people have been 
dismissed or discharged or suspended 
Out of 746 persons who were initially 
removed or dismissed as a result of 
conviction and other causes 628 have 
already been reinstated. That leaves 
a balance of 118 employees only. 

So far as staff under suspension Is 
concerned. some friends gave very 
large figures. At present. the number 
of staff under suspension is only 195. 
Out of these, 37 are those against 
whom police cases are pending in the 
courts. We have already asked the 
Railway administrations concerned to 
contact the State Governments and 
to see that these cases are ex-
pedited. Even in these 195 cases, 
we have asked the Railway adminis-
trations to expedite final action in all 
matters. It is a matter of great satis-
faction, no doubt to me and to the 
country, that during the strike a very 
large number of railway s~a  worked 
and were not infiuenced or persuaded 
or coerced to absent themselves from 
duty. 

SbrI RaJendra SIDP: No, Sir, they 
were intimidated, coerced not to go to 
duty. 

Sbrt ladlvan Bam: The hon. Mem-
ber was perhaps trying to persuade 
them not to go to their work. Let 
him admit failure. I am not ,oiDe Into 
that. I was ,oing to say that a very 
large percenta,e Of railwaymen 
attended to their duty. Their work 
hu been appreciated 1D vartou. waya. 

Shri Frank Anthony wu makin. a 
complaint. I say, it has been appre-
ciated in various ways. Perhaps, he 
is aware of that. 

Shri Frank Anthony, perhaps, sug-
gested that there should be some 
independent impartial appelate autho-
rity. Perhaps, he is not aware that 
one such authority exists in the Rail-
ways. It already exists. Where a 
Class III employee does not feel satis-
fied with the decision taken his 
appeal, he can write to the General 
Manager that his case should be re-
ferred to the Railway Rates Tribunal, 
which is an independent impartial 
authority with a High Court Judge 
on it. We have that facility already. ... 
I am afraid, I am exceeding my time. 

Shri Muhammed Elias: What about 
recognition of unions and the Federa-
tion. 

Shri Ja,JlvaD Ram: They will have 
to wait for some time more, before the 
question could be considered by the 
Government whether to give them 
recognition or not. 

ShrJ S. M. Banerjee: Speaking 
about recognition, it ia admitted by 
the Railway Minister that there is no 
forum at present by which the em-
ployees can possibly represent their 
grievances. I only wanted to know 
whether the negotiating machinery or 
monhly meetings should not be allow-
ed tiIl recognition is restored. 

Sbrt J~Jl aD Bam: The employee. 
are always free to represent their 
grievances to the proper authoriUs 
and they are free to write to me u 
well. 

Mr. Depat1-Speaker: Now, tbe 
general dilCussion 11 over. 

Sbrt Muhammed EUu: No, Sir; be 
has not yet ftnilbed. 

Mr. DeputJ-Speaker: I thoulbt he 
said that he bad tnnlll'eued the tJ.me. 

Slart IqJtr.. _: I am c:ooalu.ci. 
iD8, Blr. 
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8brlmatt MaIda Ahmed. (Jorhat): 
We are disappointed that the han. 
Minister has not said anything about 
the Diversion line which I suggested. 

Mr. Deputy-Speaker: That may 
perhaps come later. Sometimes, we 
have to faCe disappointments. 

8bri 1.,Jlvan Bam: I have covered 
line trains. 

8hrlmatl Maida A.hmed.: Apart 
from the Naga troubles, that line i~ 

necessary from the point of view of 
linking more towns in Assam. As my 
hon. collealUe 8hri Liladhar Kotoki 
pointed out that except Gauhati, not a 
single town is touched by the main 
line trains. 

Shrl JqJlvan Ram: That will not 
be possible in the Third Five Year 
Plan. I have broadly touched all the 
important points. 

8brIJDatl lIIaIda Ahmed.: There are 
many more pointa to be replied to. 

Mr. Deputy-Speaker: If the han. 
Member had not raised it, perhapi the 
disappointment would not have been 
so ,reat. 

8brl laliivan Bam: I may assure 
the House that in the mat,er of the 
staff, there is no question of victimisa-
tion. The han. Members have them-
selves felt that the Govemment haa 
been quite lenient in this matter. Then, 
to talk of victimisation iA not justified 
in the context of what the hon. Mem-
bers have themselves IBid about the 
Government taking a very lenient 
attitude in this matter. I will see that 
the few cases that still remain are 
finalised very IOOD. 

8brl T. B. Vltta! Rao: Favourably. 

8hrI Iqjlvan Bam: Jwtly. 

..... De~-SpeUer: The record 
should be correct. Whatever is said by 
tbb Iide and that aide, both .oWe! be 
taken downl 

8hri larJlvan Bam: I mUlt express 
my gratitude to the Members of the 
House for all the good words that they 
have said about the achievement and 
work of the railways. This is again 
due to the hard work, efficient work, 
seMe of duty, discipline and patrioUml 
of more than a million railwaymen on 
the Indian railways. I have no doubt 
that this appreciatWn by this august 
House will encourage them to under-
take the task ahead of them with rene-
wed courage, discipline and efftciency. 

Shri Bra' Raj Singh: Could I seek 
a clarification? 

Mr. Deputy-Speaker: He wanted 
five minutes. He has already taken 
three, he can take the remaining two. 

Sbrl Braj Raj SIDl'h: The picture 
about the movement of coal is not 
clear after his long speech. 

Mr. Deputy-Speaker: Could the 
speech have accelerated the move-
ment? 

Shri BraJ Raj SIDP: He said that 
only in July perhaps in the "Above 
Moghalsarai" direction the railways 
may be able to move 150 to 200 
wagons per day. Till then, what 
arrangements do the railways propose 
to make about the running of induI-
tries in North India and about the 
movement of soft coke for consump-
tion in homes? 

Sbri lqJtvan Bam: So tar as the 
running of the industries is concern-
ed, no industry has been adversely 
affected. The Coal Controller baa 
seen to It that their requirement. are 
met. 

Mr. Deputy-8peaker: The hon. 
Member mipt be referrin, to the 
Firozabad ,lau iDdustry. 

The pneral dbcusskm I. ewer. 'lbe 
Howe will take up l.watift buII-
DeIR. 




